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MR. DEPUTY CHAIRMAN: I agree with you fully. That is what I said, the
whole House is totally agreeing with what Shri Tirkey said, and the hon. Minister

has also said about the assistance being given. But references in such cases are
usually made by the hon. Chairman. So, I will report it to the Chairman because it
will be better not to do it suo motu from my side. Hon. Chairman will do it in a
better way. That is what I am saying.

Withholding of funds allocated to District Boards
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SHRI SHANTARAM NAIK (Goa): Sir, I also associate myself with the mention
made by the hon. Member.

SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I also associate myself with the
mention made by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I also associate myself
with the mention made by the hon. Member.

SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the mention
made by the hon. Member.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
the mention made by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the mention
made by the hon. Member.

Rising inflation in country
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